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(b) The survey is proposed to be 
~ in cel'i..ain forest areas of 

Andhra Pradesh, Madhya Pradesh, 
Himachal Pradesh, Punjab, Uttar 
Pradesh, Orissa, Mysore, Maharashtra, 
and Kerala States. 

(c) The plan of operation is being 
nnalised in consultation wIth the 
M:nistry of Finance, representatives of 
Food and Agricultural Organisation 
and the United Nations Speciul Fund. 
A''Cording to the tentative schedule 
arawn up, the work is likely to com-
mence in October-November, 1964. 

Gift of Children's Traill to Nepal 
r 8hri P, C. Borooah: 

.~ 8hri Vishwa Nath Pandey: 
L 8hri Gahmari: 

Will the Minister of Railway!! be 
pleased to stflte: 

(a) whether Government have 
offered a gift of a children's train to 
Nepal; 

(b) the approximate valUe thereof; 
(c) the names of place3 in India 

where such children's trains have been 
in ,tailed; . and 

(d) the places where such child-
ren's trains arc to be provided during 
the Third Plan? 

The Deputy ~ ia the Minis. 
try of Railways (Shri ShahDawaz 
Khan): (a) Yes, Sir. 

(b) The eost of making this child-
ren's train is expected to be 
Rs. 90,0001-. 

(c) So far as the Ministry of Rail-
ways is concerned, two Children's 
trains were made by the Railways as 
gifts and have been installed aL Ba I 
Bhavan New Delhi and at Srinagar, 
Kashmir. The Children's train at 
New Delhi is maintained and operat-
ed by the Bal Bhavan Board and the 
one at Sl'inagar by the Government of 
Kashmir. 

(d) Making of children's trains is 
not undertaken by the railways as a 
regular measure or on any specific 

;programme or plan. 
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Recovery of Sugar 

1945. Shri Sivamurthi Swamy: Will 
the Minister of Food and Agriculture 
be pleased to s'tate: 

(a) whether it is a fact tha t the re-
covery of sugar from various ~
owned by joint stock companies ~

going down day by day; 

(b) whether any representation ha. 
been made on behalf of the grower, 
of Tungabhadra area in Mysore Stat. 
to appoint an advisory committee to 
record the recovery correctly to tho> 
satisfaction of the cane growers; 

(C) the alternative arrangements 
Government propose to make sure 




